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Investment by National Highways Author-

ity of India in Bot Projects 

*6. SHRI RAMDAS AGARWAL: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether his Minstry has decided in 
principle to give sweeping powers to the 
National Highways Authority of India 
(NHAI) for investments in Build-Oper-ate-
Transfer (BOT) projects in its road policy; 

 
(b) If so, the details thereof; 

(c) what were the actual funds provided 
by Government during 1996-97 and 1997-
98 to National Highways Authority of India 
and what are the additional funds likely to 
be raised from market by NHAI; and 

(d) what are the National Highway 
Projects short-listed by National Highways 
Authority of India during 1997-98 with a 
cost of Rs. 80 crores and above particularly 
in respect of NH-8 (Delhi-Gurgaon) and 
(Jaipur-Ajmer)? 

THE MINISTER OF SURFACE 
TRANSPORT (SHRI T. G. VENKAT-
RAMAN): (a) and (b) The Central 
Government has given adequate powers to 
National Highways Authority of India for 
taking up projects on Build-Operate-
Transfer basis on National Highways. No 
Projects are held up for want of powers. 

(c) During 1996-97, an amount of Rs. 
234 crores was provided by the Central 
Government to National Highways Au-
thority of India. During 1997-98, an amount 
of Rs. 250 crores has been given to them so 
far. No funds are proposed to be raised by 
National Highways Authority of India from 
the market during the current financial year. 

(d) National Highways projects short-
listed by National Highways Authority of 
India during 1997-98 are Delhi-Gurgaon, 
Surat-Manor, Jaipur-Kishangarh, Gur-gaon-
Kotputli and Jaipur bypass (phase I) 

Problems Faced by Textile Industry in 

Exports 

*7. DR. ALLADI P. RAJKUMAR: SHRI 
SANJAY DALMIA: 

Will the Minister of TEXTILES be 
pleased to state: 

(a) whether Government have studied 
and identified the major problems being 
faced by the textile industry in exports; 

(b) if so, the details thereof; 


